Statements

Statement 55: State-wise Trend in Per Capita Development Expenditure

(Rupees)
State Per Capita Development Expenditure CARG
(Per cent)
1980-85 1985-90 1990-95 1995-00 2000-05 2005-10 1980-2010
1 2 3 4 5 6 7 8
I. Non-Special Category States
1. Andhra Pradesh 290.7 532.2 972.7 1719.2 2706.9 5547.4 13.4
2. Bihar 2455 445.0 696.6 920.1 1078.2 2216.7 10.3
3. Chhattisgarh - - - - 1905.1 4449.4 31.4
4. Goa - 1858.7 3117.7 5433.2 9693.1 15896.6 11.6
5. Gujarat 406.2 729.8 1280.1 2320.1 3418.5 4862.4 111
6. Haryana 472.2 769.9 1280.4 2237.2 3127.8 5995.1 11.7
7. Jharkhand - - - - 2317.9 4029.3 11.9
8. Karnataka 317.4 572.2 1072.2 1802.8 2820.3 5321.8 12.3
9. Kerala 310.1 538.7 955.1 1905.4 2628.9 3727.4 10.8
10. Madhya Pradesh 382.8 619.3 1055.7 1676.1 14321 2048.3 7.6
11. Maharashtra 388.3 712.3 1247.2 2006.7 4391.2 7804.1 13.3
12. Orissa 268.4 450.6 820.9 1342.3 1757.4 3145.4 11.2
13. Punjab 471.3 888.1 1415.5 1973.2 2842.9 4483.8 10.2
14. Rajasthan 276.4 498.2 957.6 1547.5 2111.6 3450.4 11.2
15. Tamil Nadu 340.7 577.4 1206.3 1841.0 2595.4 4759.0 11.7
16. Uttar Pradesh 238.1 396.7 692.7 962.5 1423.3 2627.6 10.8
17. West Bengal 241.8 395.8 654.4 1229.8 1779.3 2766.1 111
Il. Special Category States
1. Arunachal Pradesh - 2874.7 4438.4 7034.8 9717.5 20156.9 11.4
2. Assam 293.2 553.5 902.1 1220.3 2103 3599.3 12.3
3. Himachal Pradesh 618.0 1225.6 1933.3 4043.4 5764.6 9092.3 11.4
4. Jammu and Kashmir 623.1 1167.8 1896.4 3364.6 4902.4 9009.1 11.1
5. Manipur 706.9 1404.3 2012.4 3645.1 4605.7 10311.8 10.4
6. Meghalaya 621.3 1205.0 2034.9 2042.2 4382.1 7507.1 11.9
7. Mizoram - 2743.0 4997.6 7789.7 11299.5 18455.8 9.4
8. Nagaland 12941 2525.0 3371.9 4272.0 5558.7 9372.9 8.6
9. Sikkim 1414.2 3044.0 4368.0 7689.6 12224.8 20688.7 12.5
10. Tripura 540.8 1168.1 1780.2 2967.0 4778.8 6667.1 11.0
11. Uttarakhand - - - - 2975.9 6285.9 28.2
All States (Average) 299.4 534.2 938.4 1515.2 2287.3 4016.7 11.6

‘~’: Not available/Not applicable.

CARG : Compound Annual Rate of Growth.
Source : Budget Documents of the State Governments.
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